
INVITATION FOR EXPRESSION OF INTEREST FOR 

2 

|LGCL URBAN HOMES (UNDIA) LLP. (PROJECT UNITED TOWERS) 
OPERATING IN REAL ESTATE SECTOR AT BENGALURU 

(Under Regulation 36A(1I) of the Insolvency and Bankruplcy Board of India (lnsolvency 
Resoluion Process for Corporate Persons) Regulations, 20l6) 

RELEVANT PARTICULARS 

1. Name of the corporate debtor along with 
PAN/ CIN/ LLP No. 

Address of the registered office 

3. URL of website 

FORM G 

assets are located 
4. Details of place where majority of fixed United Towers site is located at 20/4, Kadubeesanahali 

Village, Varthur Hobli, Marathahalli Subdivision, Ward 
No.I50, Mahadevapura Zone, Bengaluru. 

sold in last financial year 

7. Number of employees/ workmen 

5. Installed capacity of main products/ services Residential flats on a Land parcel of around 2924.89 Sq. 
Mt. Total Built up area- 9757.85 Sq. Mt. with Basement, 
Ground Floor, 7 Upper Floors and Terrace. 

LGCL Urban Hones (India) LLP. (Project United Towers) 
having PAN no. AAEFL8034B and CIN No. AAB4374. Thd 

CIRP is restricted to the Project United Towers only. 

6.Quantity and value of main products services Nil. Project is stalled in 2020. Total Flats Proposed is 50 

No 12/1, Rest House Road, Bangalore, Karnataka 560001 
Not available 

section 25(2)\(h) of the Code is available at: 

resolution applicants 

8. Further details including last available Details are available with the Resolution Professional. 
financial statements (with schedules) of two Kindly contact cirp.lgclCD@gmail.com 
years, lists of creditors are available at: 

Flats (total saleable area: 81136 sft.), Developer's share is 
27 flats of 43,009 sft, of which |1 flats (19,496 sft) are yet 
to be sold. 

9. Eligibility for resolution applicants under Kindly contact cirp.lgclCD@gmail.com 

Ni 

10.|Last date for receipt of expression of interest 6.00 PM on 20/05/2025 
|1. Date of issue of provisional list ofprospective 24/05/2025 

I6. Process email id to submit Express of Interest 

12.| Last date for submission of objections to 6.00 PM on 29/05/2025 
provisional list 

13. Date of issue of final list of prospective 08/06/2025 
resolution applicants 

14. Date of issue of information memorandum.26/5/2025 
evaluation matrix and request for resolution 
plans to prospective resolution applicants 

15. Last date for submission of resolution plans26/06/2025 

cirp.lgclCD@gmail.com 

Smt.Ramanathan Bhuvaneshwari, 
IP Registration No: IBBI/IPA-002/IP-NO0306/2017-18/10864 

Address: C-006, Pioneer Paradise, 24th Main Road,7th Phase, JP Nagar, Bangalore-78. 
For LGCL Urban Homes (India) LLP. (Project United Towers) 

Dated 30.04.2025 /Bengaluru 
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Enkei Wheels (India) Limited
Regd. Office : Gat 1425, Village Shikrapur, Tal. Shirur, Pune - 412 208.
Tel No.: (02137) - 618700 Fax No.: (02137) - 618720
Email: secretarial@enkei.in Website : www.enkei.in
CIN: L34300PN2009PLC133702

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR QUARTER ENDED MARCH 31, 2025

Note :
1. The above is an extract of the detailed format of unaudited financial results for the quarter ended March 31, 2025 filed with

BSE Ltd. under regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of
the financial results for the said quarter is available on the website of BSE Ltd. at www.bseindia.com and company’s website at
www.enkei.in

2. The above results have been reviewed by the Audit Commitee and approved by the Board of Directors at their meeting held on
April 28, 2025.

Place : Shikrapur, Pune
Date : 28th April, 2025

For Enkei Wheels (India) Limited
Sd/-

Kenjiro Hama
Managing Director

DIN: 10516270

(Figure in INR Million)

Sr.
No

Particulars

Standalone Results

For the Quarter Ended For the Year Ended

March 31,
2025

December
31, 2024

March 31,
2024

December 31,
2024

Unaudited Audited Unaudited Audited

1 Total income from operations (Net) 2,279.81 1,952.00 2,216.14 8,444.63
2 “Net Profit /(Loss) for the Period

(before Tax before Exceptional &
Extra-ordinary items)” (72.09) (36.92) 141.46 22.30

3 Net Profit /(Loss) for the Period before tax
(after Exceptional & Extraordinary items) (72.09) (36.92) 141.46 22.30

4 “Net Profit /(Loss) for the Period after tax
(after Exceptional & Extraordinary items)” (52.97) (29.67) 88.69 26.56

5 Total Comprehensive Income for the period
[Comprising Profit/(Loss) for the period(after tax)
and Other Comprehensive Income (after tax)] (55.00) (32.13) 89.08 21.93

6 Paid up Equity Share Capital
(Face Value of Rs.5/- each) 89.87 89.87 89.87 89.87

7 Total Reserves (excluding Revaluation Reserve) 2,264.47
8 Basic and Diluted Earnings Per Share

(of Rs.5/- each)
(i) Basic : (2.95) (1.65) 4.93 1.48
(ii) Diluted: (2.95) (1.65) 4.93 1.48
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